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THE UHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC. l-27l2OOS| to qlK tA

Shri Chatra Bhukhan Gogoi,
Registrar (Vi gilance),

Gauhati High Court,
Guwahati.

Shri Bablu Sutradhar,

District & Sessions Judge,
West Karbi Anglong, Hamren

Dated Guwahati tn" l#r" o"r, zoz+

Sir,

With reference to the above, I am directed to inform you that you have been
granted casual leave on 08.11.2024, along with station leave permission from the
evening of 06.11.2024 till the morning of 11.11.2024. The chief ludicial Magistrate-cum-
civil Judge (Sr. Div.), west Karbi Anglong, and in his absence, the civil ludge (Jr. Div.)-cum-
IMFC, west Karbi Anglong shall remain in charge of your court and office in your absence.

Yours faithfully,

sll -
REGI ruIGI NCE)

Mem No. HC.vII- 27 l200sl to1l1 tA dated 12 . la. LoLS
Copy to :

Casual leave,

You r I etter No. DllWKA/2o2 3 I CL-SLI 3 I tZ4- 126 dtd. OS. I t.2024.

e Project Manager, Gauhati High Court.
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